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Government of Jammu and [Kashmur
Home Department
Civil seeretariat, Jammu/Srinagar

Notification
Srinagar. the 28" October, 2024

S0 526 In exercise of the powers conferred by Section 18 & 19 of the
Bharatiya Nagarik Suraksha Sanhita, 202 123 the Government hereby appoints the
below mentioned officers of the Jammu and Kashmir Prosecution Service as
Public Proscecutor(s) (PPs). Special Public Prosecutor(s) (Spl PPs) and
Additional Public Prosecutor(s) (Additional PPs) for conducting criminal cases

in the Courts indicated against each:
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By order of the Government of Jammu and Kashmir.

Sd/-
(Chandraker Bharti)IAS
Principal Secretary to the Government




No: HOMF-Pros/106/2024-08-HOME (CC: 7581778)
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I.d. Advocate General, J&K

Director General of Police, J&K.

Principal Secretary to Hon’ble Lt. Governor, J&K.
Director General of Prosecution, J&K.

Addl. Director General of Police, CID. J&K.
Secretary to the Government, Department of Law, Justice
Parliamentary Affaurs.

Director. Anti Corruption Bureau, J&K

Director. Archives, Archaeology and Museums.

All Deputy Directors Prosecution, Kashmir/Jammu.
Concerned oflicers.

Private Sccrelary to the Chief Secretary:.

Dated: 28.10.2024

and

Private Secretary 1o the Principal Secretary to the Government, Home

Department
I'c Website

Copy also to the Additional Secretary (JKL), MHA, Government of India.
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Under Secretary to the Government




